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New Delhi this the 16th day of March, 1994 .

GORM :

THE HON'BLE MR, JUSTEE V. S. MALIMATH, CHAIR MAN
THE HON*BLE MR. S. R. ADIGE, MEMBER (&)

Ramavtar Meena S/0 Thandi Ram Meena,
R/O Villo & P.C. Kamalpura,

Viea Gudhachandraji,

Distt. Sawai Madhopur,

Raj asthan, , e ce Petiticner
By Advocate shri B. L. Madhok for Shri B. S. Mainee
Versus

1. Shri Mas ih-Uz=-Zzman,
Secretary, '
Mirnistry of Railways,
Rail Bhawan, New Delhi,

2, Dr. B. M. Banerjee,
Chief Medical Superintendent,
Central Hospital,
Northern Railway,
New Delh 1. ) sece Resp Ondents ’

By mdvocate Shri P. S. Mahendru

O R D E R (ORAL)
Hon'tle Mr., Justice V. S. Malimath =

In view of the order passed on 15.3.1994 which
was placed for our perusal, there is coamplisnce,
though belated ly; The explanation for the delay is
accepted and these proceed ings are dropped,

 ASlig

( SobRo /Ad ge) :( Ve S, Mal imath )
Member (A) Chairman l
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